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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

OA No.513 of 2023

1N THE MATTER OF:
Sandeep & Anr. Applicant
Versus
Union of India & Ors. Respondent
. INDEX
Sr. | Particular Page
MNo.

1. | Status report of Joint Committee in compliance of order 12y
dated 23/08/2023 in OA No.513 of 2023
3. [Copy of 20 Nos. of Inspection reports of Brick kilns as ' E. ‘!;_

Annexure R-1.
3. | List of Brick Kilns alongwith status Annexure R-2 75- 1)

Mm 23

Regitnal Cur,
Kaithal Region
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Hon'ble NGT in its order dated 23.08.2023 in OA No. 513/2023 titled as
Sandeep & Anr, Versus Unlon of India & Ors passed the following directions:

1. Learned Counsel appearing for the applicant referring to the various
orders passed by this Tribunal as well as Hon'ble Supreme Court has
submitted that the brick kilns operating in the areas adjacent to the
NCR have been regulated by permitting them to operate between
March to June, subject to the permissible air quality by using zigzag
technology or throughout the year by using PNG. He further submits
that the Respondents No. 5 to 102 are the brick kilns operating in
District Kalthal, Haryana which is adjacent to the NCR Region and they
are required to be governed by the same directions which have
already been kssued but they are not following the said directions.

2. At the first instance, we are of the view that the truthfulness of the
allegation Is required to be ascertained. Therefore, we constitute a
joint Committee comprising of Respondent No. 3, Central Pollution
Control Board (CPCB) and Respondent No. 4, Haryana State Pollution
Control Board (HSPCB) and direct the joint Committee to submit a
report before this Tribunal In respect of the allegations made in the
application. The HSPCB will be the nodal agency for coordination and
compliance. The report shall include the detalls of number of brick
kilns in operation in the area concerned and their compliance with
consent to operate including their operation as per Graded Response
Action Plan (GRAP)

3. If found necessary, at the appropriate stage before passing any
adverse order, the concerned brick kilns (impleaded as respondents)
will be noticed and afforded an opportunity

4, Let the report be submitted by the joint Committee within four weeks
by e-mail at judicial-ngt@gov.in preferably in the form of searchable
PDF/OCR Suppert PDF and not in the form of Image PDF

5. List on 01.11.2023

In compllance with the above order the following committee is
constituted:

1. Sh. Suneel Dave, Director, CPCB, Chandigarh
2 Dr, Satish Kumar, Scientist-B, HSPCE, Kaithal,

The committee has undertaken random visits of 20 brick kilns during
(from 06.10.2023 To 11.10.2023) to assess the status of operation and
to wverify the compliance of norms notified. The Inspection reports in
respect of the units visited are placed at Annexure A. All the inspected
bricks kilns were found non operational but other preparatory work like
bricks moulding, drying and stacking within the kilns were In progress.
However, fuel charging and firing which weren't found and the same is
expected to take place somewhere In the month of November.
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As per record of HSPCB, out of 97 Brick kilns, 74 Brick Kilns have
provided “zig-zag” technology with appropriate stack (height) to control
air emission & obtained Consent to Operate from the Board. The rest of
23 brick kilns have not obtalned consent to operate from Haryana State
Pollution Control Board out of which 05 are closed by board, 07

dismantled and 11 are closed on thelr own as provided in the Annexure
B

Since, the brick kilns of the reglon were not yet fire, and therefore
emission monitoring to verify the compliance of the standards has not
been undertaken. It is therefore submitted that this committee may
please be allowed time of three months to submit its report eon

compliance of emission and other conditions as stipulated in the consent
Issued by the Board.

Suneel Dave

Director, HSIPCB, Kaithal
CPCR, Chandigarh

{Email attached)
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M Gmail RO Kaithal HEPCR <hspehrokal@gmail.coms
OA number 513/2023...order of NGT regarding

§ mossngos -

RO Haolthal HSPCE <hspchirokalfgmall.coms Fri, Ot 27, 2023 ot 11:63 AM

To: Sunol Dove <sdave.cpciffgmallcom>

pieasa find altnched herowith rough roaly alongwith tho capy af KOy list and copy of case.ploaso chack and revart and if
any comections iquined ple Incorporala 8a thal jelnt roply could be filed In tme befors Hon'ble HGT as NDOH s 1.11.23

Raglanal Offlcer
Kaolthal

A stlachmonia
Dooki.xlax
L 206

bho.docx
E 18K

"ﬂ WEH;:'I'II'H'I'I 13.peif

Document .pdf
B ek

—_— - — —

Suneel Dove <sdave cpch@gmall coms Fri, Oct 27, 2023 al 1:23 PM
To: RO Kaithal HSPCE <hspcbrokaifgmall. coms

The following comments aro balng offered:

1. The NGT order asked us io file & stalus report and NOT any affidavit. The format and content thersfore needs hevisian
£, Pizasa note Suneal Dave is a member of tha commities reprasanting CPCB and NOT the nadal efficor,

3. It is unicalled for b manton the busingss of Suneel Dave,

4, What is BRKO?

3, WWhat do you mean by stating “AQI appeaned at a moderate level °....what Is AQH af Kaithat?

6. How do we arrive al esmating the AQI of Kaithal? How many CAAQMS are placed with and what paramoiers are
bring manitored?

T. AN inspocied brick kilng were not closad. In fact, all were In operation os raw bricks mailding, stacking the bricks inside
ihe kilns and othor praparalion wers undergalng. The firing of the kilns is axpactad somaetime in Movember,

8. Let the report simply menion what has boan done 2o fr without eny regson of nol compliance! incomplsieness,

8. Ths report may also include the status of all those wnils inspecied,

10, Sinca, the emissions monitoning woukd oniy be undemaken anco the firing of kilns bogan, Until B would remain a shalus
of thesr consenl and venficalion of athar condions for complinnoe {hat includas davalapmoni of green balt and providing
adaquale air pollution control syslama besides walor sprinklars for Fuglthvas dust mibgation.

11, Lot there be clarity on wha's the officer nominoe from HSPCE, Ploase provide a copy of order issued within HSPCR
namenatng the officer represanted in tha commition. One who s signing the ropon shouls be the member of the '
commilies &nd el have visiled tho unhis,

12. Tho repor may confain a paragraph on the lotal numier of bricks kiins, numbar of the kilng with vakd consent, action
taken by HSPCE agalnst thase wha were found to be noncompiiant or operating without consent and 50 on,

oot lesl Pecden|

Bamee] Nave

Direetor

Centrsl Pollution Control Roaed
Chinndigarh

Cell:- + grounsiqotan/g R0

—

Suneel Dave <sdove.cpebiigmall com> o _
To: RO Kailhad HSPCB <hspcbrokal{gmali.coms Mon, Oct 30, 2023 at 5:38 P

Fiaasa find ottachod the report s modifod,
[hiang Ll husidan]

Bumeel D

fulilitianal Dlrector

Centrud Paollation Contrd Bard
Delhi

Celli= +pigRLRuahogg
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RO Kalthal HSPCB <hspcbrokai@gmal com>
To: Suneel Dave <sdave.cpebiTgmail com>

Sk, pharss find enchased haneadlh the updaled raply

Reglonal Officer
Halthal

[t b hadign]

Joint Committes Report DA 5813 HSPCD.docx
J3K

Suneel Dove cedave cpebfTpmall come>
To RO Kathal HSPCA <hapchrokaifgmald coms

This i fine,
Thidan b oty e

—_— a——— — e =

Man, Cicl 30, 2023 8l 551 PM

Man, Oct 30, 2023 af 5:50 PM
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Joint Inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
Mo. 513/2023 Sandeep & Anr, Appllcant(s) Versus Union of India & Ors

Sr. Mo,

Name & Address of the Brick Kiins

M Gio Lihetta Co.,
VA~ Fabrawa , keitbal

Longitude/Latitude

Lofilute = 2G.-F8G 57
Lovgibde - 78+ 64 2244 *

Zig-Zag status

Couperited

Brick Kiln having consent Coupest Greywled ufete
Tf-o32-daly

Brick Kiln having production

capacity declared/ mentioned In

consent

Brick Kiln having Adequate N

Monitoring Facility Y/N =

Status of Pothole as per guidelines Nﬂ

Status of Platform as per guidelines Mﬂ‘f.‘ th;;.{eqa'
Type of Fuel fool

Fugitive dust emission control

measures

In-house utilisation of ash in brick -__,

making _:Ea howd

Paving of roads Un Pr,w.ﬂg" Frodd

Covering of trucks

No owes achy -|‘Er:rh-1l-u-J ed
Wite 7

Remarks

E‘gﬁﬁa‘htf‘g Luh e 'ﬁ‘r’jy Fey

@Ak 45131 542 3)

Slignature with Date

“i%ﬂﬂu u;y
I

%Aﬂﬁ

gnature with Date and
Name of the Inspecting Officer

£ Ve e
af-lo-1017
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Jolnt Inspectlon Performa for Brick Kiln

In eompllance of Order dated 23/08/2023 passed In Original Appilcation
No. 513/2023 Sandeep & Anr. Applicant{s) Versus Union of India & Ors

| Name & Addrui":“":,;u Brick Klins ™ J T }«&g;?:ﬁhﬁ Khotts Co.
\EE = Cfandéana , D%JGL-(A#F
Longltude/Latitude laF-29-75 2519 °

" Lous 76 £293493°
g-Zag status CG’E-'L -y a’"‘fé}-’ Z:‘ H-Z%?

"Brick Kiln having consent L onhéid (Rrache LLfL?fﬁ
Ri~of-A oy

Brick Kiln having production
capacity declared/ mentioned in

consent

Brick Kiln having Adequate Yen

Monitoring Facility ¥/N

Status of Pothole as per guidelines Ue, y /i ﬁ,e/. 11 e,
Status of Platform as per guidelines 7t l}u‘_, ¥ P

Type of Fuel L ol - ]

Fugitive dust emission control

measures

::;}I:ﬁ:.:l: utilisation of ash in brick T howns

Paving of roads Ljh.bgau-&;’ voas

Covering of trucks Ne puttl achrin ol |
at M te ‘? :hg

Remarks o ﬁ-‘“& and Lheneld.
s

fjﬁ.}""’wf 'IH.*M-I'IR-} ]
'L.'.I‘ - 1.!'. 5‘} 53 &q.j—\_ %“
Signature with Date st nature with Date and

The representative of the unit
{Ufﬂn t:fﬂmlmnﬂlngnmm .

ob-lo-2e27
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5 i a4 1y - —lo—<gls
. No. J [ ide
Name B nﬂdr&:nr;m Brick HI:;JEE ﬂj T-.r-,a.n. {Fr?ﬂihigﬂr?
andal N €€ — Cha e
Dkt~ kit d
Longitude/Latitude lehfoe- 3.9, PL710G ©
Loug - TEELT €y
Zig-Zag status 4{"-?'!'1 e,/ ,."beﬁ 2"'&" Lﬁ
| Brick Kiln having consent et (rranded u.f:vfo
ql-o7-< 027
S R R | fiees thejdi
consent
Brick Kiln having Adequate Lf
Monitoring Facility Y/N &)

Status of Pothole as per guidelines Pch .‘hﬁ” Noyms

Status of Platform as per guidelines A ‘isw., W T

Type of Fuel Coal + Jaw clenf
| Fugitive dust emission control 7
measures
h isation of ash in b
:Ta“nnu;u utilisation of ash in brick :I;l.'-ulf-
Paving of roads U;.-.Pdl-\‘-ﬂ"' N o
Covering of trucks Mo pwel & e Jouf ate
e ;7 >
Remarks jened Lingd :{‘Ery P fal
D Jo=i%- "'Ed"f A ﬂcﬂm”%f’#

Phos w;-fl—; - \lj”‘“ %‘Wﬂ
Signature with Date Slgmature with Date and
The representative of the unit Name of the Inspecting Officer

98944 - 70835 (L Vlieanh ks JEE )
ﬂg"fufﬂh?l.?
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23 /08/2023 passed in Original Application
Mo. 513/2023 Sandeep & Anr. Applicant(s) Versus Unlon of India & Ors

Sr. No.

=

Name & Address of the Brick Kiins | [W].x Hincfudal [hatta (orfa
wé{ﬁf (Havelbara, Dot~ Jait#
Longitude/ Latitude lek = RG. 554723 °
Lovs. 74:6£5357°
Zig-Zag status ol itndted

Brick Kiln having consent

Conpent (nramted
Fl-ad-Aea2f U'FJ!—E

Brick Kiln having production
capacity declared/ mentioned in
consent

AJvo0o Na&a/ﬂﬁy

Brick Kiln having Adequate
Monitoring Facility ¥/MN

No+t }:J:n Ve

Status of Pothole as per guidelines Nt agbf,upﬁ:_

Status of Platform as per guidelines Nﬂ'f: an }“"5" ?M‘J‘gﬁhﬁ
Type of Fuel M; net pmdﬁm ;a}
"Fugitive dust emission control

measures

In-house utilisation of ash in brick

making E 4 e

Paving of roads Uh}‘J.ﬂMql" JLEAA

Covering of trucks

No suete achidy 7‘w-.-f =Fack

Remarks

Electnaly Uned 1o TP Fos,

kel agrssaet

Signature with Date
The representative of the unit

-u"".'
\Lﬂr’“\, 1 \91"
Slnatine with hat% )

Name of the Inspecting Officer

(Ve ki pran, TP
&6 - n--?ll:?j?



Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. Ma.

Mame & Address of the Brick Kilns

e, st

Longitude /Latitude lalr - 24. GoH69y *
Loug. - 76 678U
Zig-Zag status &“ poted

Brick Kiln having consent

auted ijfo
‘:Ee“fﬂj— o2d

Brick Kiln having production
capacity declared/ mentioned in
consent

Arpoo ﬂfuw)'ﬂfy

Brick Kiln having Adequate
Monitoring Facility ¥Y/N

Ye,

Status of Pothole as per guidelines Fon P ?mdm
Status of Platform as per guidelines i ’.E'.:.".--L Ko~ |

Type of Fuel

(oal

Fugitive dust emission control
measuras

::n;:rn:m utilisation of ash in brick IH Loins
Paving of roads th;’.mlﬁﬂﬁ‘i r &

Covering of trucks

oMl «chinty Food A

Remarks ECedrerny e Tp 7
.-"":I;‘E""}H w@mﬂﬂﬁ"}
{_jn"i.r-.l-l‘? E'F-b? %‘ i
i iey) " A

Ma F
{ P "ﬂ*“ the Inspecting Officer

"-"‘Er-*h J.a%_?
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Joint Inspection Parforma for Drick Klin

In complinnce of Order dated 23,/00/2023 passod In Original Application
No. 513/2023 Sandoeop & Anr, Apullﬂmt{-] Varsus Unlon of Indis & Ors

| ——— Er "ﬂh =
Nama & Addross of the Brick Kiins | 1] /i 'F;ﬂ A nined

@.}u gﬁ: ey Maudol, kequ

&
Longltude/Latitude _ ;’.::.'_ﬁh 2B Ty76 "
—— = Loy - V66324 39°
Zlg-Zng stntus Cﬂh;;'drv{ v!.r[r ks a:::-mh.ﬁi- 1':
{8 Bne b 4

Brick Kiln having consant | Coteneid J anreded Wfpls D 032407

i LH..-H' il Aeot fed 1o I Yy

Brick Kiln having production
capacity doclored/ mentionad In
consent -
Brick Klin having Adequate '
Monitoring Facliity ¥Y/N 'M"‘_’ 'f ﬂfﬁf L"""_"f""

Status of Pothola ns per puldalinas Mol ¢ Jf Z bee =

Stotus of Platform ns per guldalinas Neat acle Em.fr

Type of Fual SECTS

Fugitive dust emission control

monsuras

'I‘:I;mﬂn-l.lnlﬂ utllisation of ash In brick Tin hsiine

Paving of ronds L ’acu-rr{ Yoo

Covering of trucks Neot 11 Serlice. o
Remarks Vit wes Trequasf fy*‘:_j v .

oL T

Tnh.::::r:l:l:lthl:‘::.ﬂ tha unlt :;:T;:;:‘;:‘ n‘tln sl
BbFol-148Y {f."'..l'llu.r;.-:,l?,; M?JE'LI:‘TI ng Officer

1‘5"'5"1'&-29.23
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23 /08/2023 passed in Original Application
No.513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5r. Ho.

Mame & Address of the Brick Kilns

pgausel Qk-0- |
"Ur@;; E::.metﬁ (Ko it l

LongitudefLatitude

Lak - 29. g¥o 675"
Lona _ 7] £ Y4709 Ug®

| Zig-Zag status

(2vvendedh <o qﬂi\fyﬁ

! Brick Kiln having consent

;ﬁmwh:i-d Updo —T| [o3/2132
|

Brick Kiln having production
capacity declared/ mentioned in
consant

JE-*:::_;"@"J_';;

| Brick Kiln having Adequate
Monitoring Facility Y/N

~<X

Status of Pothole as per guidelines

ﬁé._?be;lhm-iﬁ-i

| Status of Platform as per guidelines

Ff-‘j. .éat Yige

Type of Fuel

Fugitive dust emission control
measures

(ool
Sprindig

In-house utilisation of ash in brick
making

THPM

Paving of roads

“HHW yead

Covering of trucks

9 Suehceedud Big
Mm* —sde iR

Remarks el el Ao
FD Hom
[
el w}/,
ijp}mfi“'l M}Qﬂj
Signature with Date Slgnature with Date and |
The representative of the unit

S59&4-TOFS

Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr, Applicant(s) Versus Union of India & Ors

ﬁ:. No.

MName & Address of the Brick Kilns

Super Gricks Trd
Mouch Read, W)l keorab Hartd

Longitude/Latitude

Led.29.2F60/4 ©
Lomgt 76+ U614 ©2°

Zig=-Zag status

e

Brick Kiln having consent

Grvernded upto—TJ1)o][ 2028

Monitoring Facility Y/ N

Status of Pothole as per guidelines

Brick Kiln having production

capacity declared/ mentioned in #fﬂ'ﬂ‘? 'II hﬂ%
consent

Brick Kiln having Adequate "‘:1"‘1-3

Pothele auvsilally af
H.hq,@m‘ L{ﬂ-{&ﬁ_ﬂ-&b—ﬂh} &L

Status of Platform as per guidelines

;iﬁ-(smhm-m

Type of Fuel

ceaotl

Fugitive dust emission control
measures

In-house utilisation of ash in brick
making

i
Tn-dnaune

Paving of roads

L'-ﬂpcvwf.

Covering of trucks

Mo Bueh aehndy
al &ile c{umw%ﬁd

—J

Remarks Qh.gﬂ,kgr,m&wclfb r_
higgel wieol fom o
A S
\3
\Bﬂ%i: h"n:i!':; qn‘!'i"% %ﬁ“ﬂwﬁ ?":I'
. qn A1
Signature with Date
The representative of the unit M:I;:T::J::;:::E:u“n:;dm

A
oA
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. Mo.

Name & Address M"::'ne Brick Kilns | =T REIciES co,

Uﬂ'ma.t - kporok-ko ritas
Longitude;/ Latitude [oF-39.25 do/4°

Long 76 YTy £4°
Zig-Zag status Cﬂ;-,mncptp‘ Yo %la -%ﬁc‘s_l
Brick Kiln having consent Gy yomied upho

2|0 /208
Lﬂé‘tﬂﬂ'ﬂ.ﬂ?ﬂﬁﬂu in 2lovs humbe / A9
consent ]
ing Adequate WNeded ugd-ouf

Hotang o SN P (poihole a3 ehnegd
Status of Pothole as per guidelines g~ a8
Status of Platform as per guidelines ‘g& _Fm— hmﬂm{

Type of Fuel Lﬂﬂ—@
Fugitive dust emission control grh-ﬂnfﬂlwé

:.‘:;:;:“L:a utilisation of ash in brick Iﬂ ..-'I!f’l W&Q
Paving of roads U ﬂ#gy&ﬂ. daasl.

Covering of trucks O 24ch auahol =
fii Y

Remarks Moo .qﬁ:!eﬁ]bd‘_b g'__,___
. EM Waed e Fhefn

Phssee LAntrnA— @-ﬁ-’ o v Wi

Signature with Date Signature with Date and %’ :,| |f-i'|“'
The representative of the unit i

MName of the Inspecting Officer
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Joint inspection Parforma for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
Mo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.
Name & nduranrur :;m Brick Kilns GE"P“’!" Ejﬂ-ﬂﬁ- &Hﬁq%;
il Dema | gordtel
Longitude fLatitude LoX. A0 -TES151"
Lo | 3 HA S8 F
Zig-Zag status
ek, & 5‘ —h&
Brick Kiln having consent {reparndeal hafo 3/ jﬂﬂf,&@? Ly
‘Brick Kiln havi ducti
:.n;a:lw:le:hrn:d?r;unﬂ:nud in ‘F ‘ng/’ G{ﬂa—*
consant
Brick Kiln having Adequate ~lal

Monitoring Facility ¥Y/N
Status of Pothole as per guidelines | PoHo 02, cnoilobfe F

Status of Platform as per guidelines M L eThy

Type of Fueal {: gﬂ.ﬁ.
;uugli:f:; :ust emission control ii‘l‘u’lh}zﬁ'ﬁ‘:\i
:“r::il::;u utilisation of ash in brick T _m
Paving of roads U‘hf'_-}ﬁ‘l.ﬂlﬂl" % I g
Covering of trucks Mo =Suth ﬂtﬂl‘lﬂ'ﬁﬂﬂl
Re k ﬂdl hql

marks Dl ked W "E

ﬂciff""

,,:f:}-'
5"’
M 1Birane— ' 1"17"' “1
;‘1,1.

Slgnature with Date 4, {, 551.'5 j34 2 51
The representative of the unit Nim!::tful:rl:::l:ps::l:;:mﬁm
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Bhawet (r1cks Drolieatnes
Villogt K emnok— Kool

Longitude / Latitude

LaF: 29 590638 °
L"‘“ﬁ" j,ﬁ;l-r.lf'ﬁg.ff-ﬁ:l'u

Zig-Zag status

Lmprended Ao Zg-Y

Brick Kiln having consent

Gvravcted ujpto —=31/03 [ 20,284

 Brick Kiln having production
capacity declared/ mentioned in
consent

~oooe Aumber | bﬂ%—

Brick Kiln having Adequate
Manitoring Facility Y/N

~<a g

Status of Pothole as per guidelines

~8%,; owoilayle ad per

,ﬁutﬂ.-e_!mz-r

Status of Platform as per guidelines Vh

HPEL ol
T'rp-i of Fuel ‘ -
Fugitive dust emission control -
measures Spai hm'lh_'ﬁ
In-house utilisation of ash in brick Y 2
making e E
Paving of roads UH?HM ~yoas]_

Covering of trucks

N0 Ruch mﬁ“ﬁ:mvd
et —2adn

Remarks Rg@uymr {ﬁﬂ@'ﬂt H:] ®
Tvesell Upesl o
= e
Fov ; Ey/-ﬁ"‘
53 0% S e
Signature with Date Signature with Date and |
The representative of the unit Name of the Inspacting Officer
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Joint inspection Performa for Brick Kiin

In compliance of Order dated 23/08/2023 passed In Origlnal Application
No. 513/2023 Sandeep & Anr. Applicant{s) Versus Unlon of India & Ors

Sr. No.

Name & Address of the Brick Kilns

Maha Shabdr Phata o .
Uill: Dohaa. , Dt jeanthak

Longitude/fLatitude

Lo Lo &8 AT °
Ford . 76 4RI E°

Zig-Zag status

Ved &-1% 'i:ﬂ-é_

Brick Kiln having consent

H&WHMM_H-D =T/ J oy

Brick Kiln having production
capacity declared/ mentioned in
consent

==Y

Brick Kiln having Adaguate
Monitoring Facility Y/ N

¥l

Status of Pothole as per guidelines

A £ Fuedeling

Status of Platform as per guidelines

s po norrd

Type of Fuel

(ool

Fugitive dust emission control
measures

Shwndlin

In-house utilisation of ash In brick
making

In hitge

Paving of roads

Wngpad yoacl

Covering of trucks

ey nal.
ﬁvﬁﬁmﬁ- DS

Remarks E 5 .;r,,_@f
EMEW dr':er—
FD =
{ 'v."" “ #\4‘ gﬁ'ﬂ
" 1]
mlﬂ'ﬁﬁﬂﬂ? the unit Slgnature with Date and JIII

941%0 25 7/

=

Name of the Inspecting Officer
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Joint Inspection Performa for Brick Klin

In compllance of Order dated 23/08/2023 passed In Orlginal Application
MNo. 513/2023 Sandeep & Anr. Appllcant(s) Versus Unlon of India & Ors

Sr. No.

Namao & Addross of the Brick Klins

Krichy, Froludered
Efﬂfi;#alar—w‘@w

Longltude/Latitude Lo 3. F 29 F o8 ®
T— hony 74 4L09T5°
g-Zag status y
Vel 2y a%‘:ﬁ
i
 Brick Kiln having consent G\M yr IHE. .:\;j:;a . ),n"p.t'.nbe'ﬁ"
Brick Kiln having production
capacity declared/ mentioned in b
Rk ek RSV AGRGEE
Bric vin uate
Monitoring Fm:llsll'l-\r Y/N e
Status of Pothole as par guidelines ﬁ"-}ﬂ'l 17 {!}ﬂq ﬂjﬁ 1,&1:.'.|'1 aef
( lodpfoe /rnadiny)

“Status of Platform as per guldelines

s por pawimi

Type of Fuel

C,:.E)-GJQ_

Fugitive dust emission control
measures

In-house utilisatlon of ash in brick
making

E,famﬁ&«f
T — s

Paving of roads

paves pood awlfR

Covering of trucks

AO fewch cregju)fre
e ad cnfﬂﬂkf v

v |

{

Remarks R_Ea,.{,ﬁg,.- {Eﬁ'@'??{ ﬂ@
DN bk wollosle o~
F-D Aan
> (e
9812098418 e
Slgnature with Date slgnature with Date and

The representative of the unkt

Name of the Inspecting Officer

%LM-
rﬂ‘ﬂ“wﬁ
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Joint Inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed In Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Unlon of India & Ors

Sr. Mo.

Name & Address of the Brick Klins

Sayadloadt [ZLCkA (DM Den
1'u"1” -Hl-‘Lt[J'JT‘ %ﬂ?‘ - HQMJ

Longitude/Latitude

Lot 24, 5 Fl F0f °

Lo 1453365 03"
Zig-Zag status
ey, 2§~ TR
Brick Kiln having consent (rotiniteal b jabs 7 el fLoz
Brick Kiln hawvi ducti
capu:iwr-:ia;:rn:dr:-entlnmd in ffmfﬁ{aa-
consent
Brick Kiln having Ad. te
Monitoring ::li.lﬂlty ‘ll"::ll'lua ‘?{'ﬂd
Status of Pothole as per guidelines 1}@3
'Status of Platform as per guidelines ﬂ-‘i’ ',é"é? PP
Type of Fuel ool
Fugitive dust emissi trol . :
n:;g:ﬂ:r;u emission con .:S‘fﬂ'ﬂ"?#@hf
In-house utilisation of ash in brick %
m“ml;se n of ash in I W
"Paving of roads ?“‘#’Qﬁﬂ-ﬂ{.
Covering of trucks A ek a.c;ﬁwb @fenwﬁn'
clérn~g Vit

Remarks

' eleeln cid
oot g 22

ﬁw‘is N
@? olbi
Signature with Date

The representative of the unit

%‘ﬂ

Signature with Date and
Name of the Inspecting Officer

i
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
MNo. 513/2023 Sandeep B Anr. Applicant(s) Versus Union of India & Ors

Sr. No. |
Name & Address of the Brick Kilns hbia kegicks Lo
wilE  Chanuisola - eaiitel
Longitude/Latitude Lad: 2% 640/ T°
i Lovg: 76 Fool|T"
Zig~-Zag status
"*:-’%;E'ﬁv— e &
Brick Kiln having consent Crrrondded il L2a2 5—)
Brick Kiln hawvi
c;::aﬁwr:ie:;paudﬁﬁft:ﬁ;d in | §ame "'I‘"ha_
consent
Brick Kiln having Ad te
Hrnrlitﬂri:g :a:r:lgtv "rlﬂl" _'?rﬁ'-"j.
Status of Pothole as per guidelines ~far o Ib'ﬁ oy
;

Status of Platform as per guidelines A ‘#ﬁ narmd

 Type of Fuel
oo

Fugitive dust emission control

measures 5@1%1/‘4{

II‘:::;I.!I]II utilisation of ash in brick Eh-"""‘“w

Paving of roads 'r‘fhﬂ.u"?—nk

Covering of trucks no Sueh azhu gl
ack Ada, lumig q&n‘t‘

Remarks 'T{_ \ Oy .Eﬂﬂcfﬂt!#‘]- gl

19’5?""!.&;2 | V:sj'_&;\d’r‘e-?
o s o T

N
e, asnlfﬂﬂﬂ'ﬂ L < Wﬁj
srm:turu with Date slgnature with Date and |

The representative of the unit Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23 /08/2023 passed in Original Application
MNo. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No. ] ]
Name & Address of the Brick Kilns | (T Zoickf BHmpe
ulli - Hardola —ﬁmﬁtﬁi
Longitude/Latitude Lak 397/ 8C58™
Lowg 1644 Fg7°
Zig-Zag status
ey, Et"é] = ﬁ*&-
Brick Kiln having consent (Twoniad H#z: F-‘E'fjn.?jggg(;

Brick Kiln having production
capacity declared/ mentioned in
consent

n?‘;m/qﬁ’ét

Brick Kiln having Adequate
Monitoring Facility ¥ /N

Dumonted, | Mot avellalle

Status of Pothole as per guidelines

Lmqfa?auﬂ 42 WWM&L

Status of Platform as per guidelines

e el eyl Lo
Laddir et avalebte

Type of Fuel

Cpornld

Fugitive dust emission control
measures

Mot forondeo|

In-house utilisation of ash in brick
making

Tny —w

Paving of roads

Uhxfgaw_nf.

Covering of trucks

+ abseaned ad
Irj,?.nﬂh-f Vg I,

Remarks

;o
slpmuj: with Date

The representative of the unit
AMWH N 5e

e

Slgnature with Date
Name of the Inspecting Officer

Dy St Kamwon
Loeudus - €.
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Joint inspection Perfarma for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
Mo. 51372023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

5r. No.

Mame & Address of the Brick Kilns

o EET Klode (om pﬂ'a_
Meogaler ~ e il

Longitude/Latitude Lt £9,77)/5679°
bowg- 764y 7591

Zig-Zag status

el , Ze- 7:*«53
Brick Kiln having consent C\oge of bt olon aF

8.4 1. 1oL

Brick Kiln having production
capacity declared/ mentioned in o
consent
Brick Kiln having Adequate
Monitoring Facility ¥/N o

Status of Pothole as per guidelines

(ot avanlby ot F2r vy

Status of Platform as per guidelines

ot owaledrle

Type of Fuel

(ol

Fugitive dust emission control

maasuras T‘j-ll IIII
:Ina-:;:;:e utilisation of ash in brick T w
rm.ping of roads LW -Pra.'-@-u{,_

Covering of trucks

Noetr v oppthadiod

Remarks

ON&AL eilotred] Fad
work - o7y clun
VW ¢ oy A edhom & Refgiyiis

2

mjjﬂl YIEERITIES

Slgnature with Date
The representative of the unit

th l,lﬂll

ﬂsnltuuw Date and
MName of the Inspeﬂh.g nfﬂ“r

gﬂg“w
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 51372023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No,

Name B Address of the Brick Kiins

\lushkarma. Bhatla Compen
Wage -anialo—radbeld

Longitude / Latitude

Lok, 29, 715058
fong: 76 UITFRS”T

Zig-Zag status

e, ﬁa—%ﬂa

Brick Kiln having consent

Gopndad Whte — T |-20-20-24

 Brick Kiln having production

capacity declared/ mentioned in | 'Emul" ‘:"1"3_'3

consent

Brick Kiln having Adequate

Monitoring Facility Y/N el

Status of Pothole as per guidelines At _beq @AMM
Status of Platform as per guidelines M w rigrmd
-TFpe. af Fual & Bﬂ&g.

Fugitive dust emission control
measures

-LEE:.PW“‘MH% dm&!ﬂeﬁ[

In-house utilisation of ash in brick
making

Itz

Paving of roads

Covering of trucks

Unpareal

Ao Streh r::a.cdwwlqj
od- b Shuomag U b

Remarks

Feamhon- eltetngd, 3
‘da-a— ﬁhé‘fb‘h{

qh :l-u'rl LL? d I:Pll"‘l.]'qi:ll'-" 'E"ﬂﬁi'l 1)

Signature with Date
The representative of the unit

T
.,\1."-:'1‘ ok ﬂ.lf"
Signature with Date and W"

Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Sr. No.

Name & Address of the Brick Kilns

= W Gryom U A Y,
un\\§H=WH -m

Longitude /Latitude

L 29-72J004™
Zony 76-4) 70/ °

Zig-Zag status

Yo, Zug-t s

Brick Kiln having consent

Groudeal o 31/ 00/lodt s

Brick Il:lil:lmhn'ulnn production
capacity declared;/ mentioned in
consent

Jf’m/u%_

Brick Kiln having Adeguate

Monitoring Facility Y/N

“-..,_'!'ﬂ_ri

Status of Pothole as per guidelines

Az pe a}m\a%vﬂ

Status of Platform as per guidelines

mﬁmﬁﬁrm—i

Type of Fuel

=%

Fugitive dust emission control
measuras

Sprmbliag

In-house utilisation of ash in brick SET T P A
making b
Paving of roads L FEW ool

Covering of trucks

E:e.q.q,h a-EE?u @ aﬁiv@f_
fﬁ Arie o{uﬂk]: Ut~

Remarks

Q_%"ﬁ-rﬂﬂﬂd&‘ﬂhé&_‘j ‘i'.{i]”r
T Cann

JJ AUIfI8I P00

Signature with Date
The representative of the unit

0
%‘Wﬁ df?&} f*%lf |

Signature with Dateand | |/
Name of the Inspecting Officer
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Joint inspection Performa for Brick Kiln

In compliance of Order dated 23/08/2023 passed in Original Application
No. 513/2023 Sandeep & Anr. Applicant(s) Versus Union of India & Ors

Name & Address of the Brick Kilns

Shv Shavaor- Dheddy, (0.
Ui - MoRado - eariel

Longitude/Latitude

Lot 2. qu3 429"
Lowg 764164 3™

Zig-Zag status

~aj, %ASDPE:H%

Brick Kiln having consent

Crrvovived Wpho ~ <] 2/

Brick Kiln having production

capacity declared/ mentioned in 2S5 e )I ﬂ{ﬂa-
consent

Brick Kiln having Adequate

Monitoring Facility ¥/N ey

Status of Pothole as per guidelines

el | ou oy hovod

Status of Platform as per guidelines

~fax rﬂ_L._J;-\m MEring

Type of Fuel

(ool

Fug'Ir.IuE dust emission control
measures

Sjrrmialig

In-house utilisation of 8sh in brick
making

In—howsreg

Paving of roads

Covering of trucks

Remarks

ALY

slgnature with Date
The representative of the unlt

9974022652

/ _
B gl
Slgnature with Date and l

Mame of the Inspecting Officer

e
[1el

]

-
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Reglonal Office

- -“"" Haryana State Pollution Control Euar::L
%:3' SC0 161 - ', 162, 16 SECOND FLOOR SECTOI 20, HSVP KAIT
' chml;ml@ il.com _
T Regd &E::n“ Dated: 23 |p.20273

Ne. HSPCB/KALR02Y (157

Ta
M/s Gopal Bhatta Co.,
VPO Pabnawa, Distt Kaithal

i 1-A B

Sub: Show cause notice for closure and revocation of CTO under ’f;;'f"aid for

21/22 of Alr (Prevention and Control of Follution) Mhl ndar AlF
Impesition of environmental compensatlen for non-compllance

Act, 1981,

e imn
Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 pass
Qriginal Application Mo, 513/2023 Sandeep & Anr, Applicant{s) Versus Unlan of India & Ors,
directed to joint inspect BKO's by CPCB & HSPCB far Inspection of the brick kiln operator

etc.
In compliance of NGT order inspection of M/s Gopal Bhatta Co., VPO Pabnawa, [st!

Kalthal was carried out on 05.10.2023 by the team.
Whereas, Inspected team found that unit Is not complying with the provisions of

latest notification dt 22.02.2022 issued by MOFCC, New Delhl Le 1. The unit not provided
adequate sampling facllity on stack. 2 Unit not provided porthole as per guidelines.3. The
Unit not provided platform as per guidedines for sampling,

Whereas, you are also liable to pay the environmental compensatian in terms of the
direction of the Board issued vide officer arder no. No, HSPCBf PLGS 2021/ 2343-2350
dated 22.12.2021 as assessed by the Board as per methodolagy defined therein,

In view of that above, you are hereby directed to show cause within 15 days, as Lo
why your unit may not be Clozed and electric supply may not be disconnected including
captive powers under section 31-A af Alr (Prevention and Control of Pollution) Act, 1981 for
non-compliance of the provisions of the sald Acts,

In case you fail ta comply with the deficlencies mentioned above within the abowe
mentioned stipulated time period, it will be presumed that you have nothing to say in this
regard and accept the status as above, which will warrant actlon under section 31-A of A
(Prevention and Control of Pollution) Act, 1981 and against the unit as responsible person

and under Section 21/22 of Alr (Prevention & Control of Pallution) Act, 1981, should not be
revoked non- compllance of above mentioned deficienclesfabservations,

- F =
Notwithstanding anything contained in any other Law, but subject to the Provisians
of this Act, and to any directions that the Central Govt. may glve in these behall, a Board
may, In the exercise of ils power and performance of its functions under this Act, issue any
direction In writing to any person, officer or Authority, and such person, officer of authanty

shall be bound to comply with such directions.
Explanation: For the avoidance of doubls It Is hereby declared that the pOWer to

issue directlons under this section Includes the power to direct -
The closure, prohlbition or regulation of any industry, operation or process. ar

4 The stoppage or regulation of supply of electricity, water or ony other service.

b)
) A -
falid
Rﬂﬂim l:ﬂ!'.
Kaithal Regipn

h



258

—— Reglonal Office
sl

waaw Haryana State Pollution Control Board,
A SCO 161 -1, 162,163 SECOND FLOOR SECTOR 20, HISVP KAITHAL

Email-hspebrokai@gmail.com :
Ne. HSPCBIKAI2Z023) I4d Regd, & Emall Dated: 23.(0.2023
To

M/s Guru Brahamanand Gram Udhyog Mandal
Village Kaul, istt Kalthal :

Sub: Show cause notlce for closura under sectlon 31-A of Alr (Prevention and
Control of Pollutle

n) Act, 1981 and for Imposition of environmental
Compensation for non-compliance under Alr Act, 1981,

Whereas, Hon'ble National Green Tribunal (NGT), Order dated 23/08/2023 passed in
Original App!i

cation No. 513/2023 Sandeep & Anr, Applicant(s) Versus Union of India & Ors,
directed to jaint Inspect BKO's by CPCB & HSPCB for Inspection of the brick kiln operato:

In compllance of NGT order Inspection of M/s Gury Brahamanand Gram Udhyag
Mandal, Village Kaul, Distt Kalthal was carried out on 06.10.2023 by the team,

hereas, Inspected team found that unit Is not complying with the provisions of
atest notification dt 22.02.2022 lssued by MOFCC, New Delhl L.e 1. The unit not provided
adequate sampling facllity on stack. 2 Unlt not provided adequate porthole as per
Suldelines.3, Tha Unit not provided adequate platform as per guidelines far sampling.

Whereas, you are also lable to pay the environmental compansation in terms af the
direction of the Board Issyad

vide officer order no. No, HSPCB/ PLG/ 2021/ 24343-2350
dated 22.12.2021 a= assessed by the Board a¢ per methodology defined thersin,
In view of that above, you are h
why your unit may not be closed and electric Supply may net be disconnected including
capbive powers under section 31-5

of Alr {Prevention and Contral of Pallution) Act, 1981 fer
non-cempliance of the provisians of the sald Acts,

In case you fall to comply with the deficiencies mentioned above within the abeowe
mentioned stipulated time period, it will be presumed that You have nothing to say in trs
regard and accept the status as above, which will warrant action under section 31-A of A

(Prevention and Contral of Pollution) Act, 1981 and agalnst the unit as réspansible person,
| [

Netwithstanding anything contained in any other Law, but subject to the Provisions
of this Act, and to any directions that the Central Gove. may give in those b

may, In the exercise of its power and performance of its functions under this Act, issye any
direction in writing to any person, officer ar Authority, and such persan, officer of autharity
shall be bound to camply with such directions.

Explanation: For the avoidance of doubts It Is hareby declared that the power to
Issue directions under this section Includes the power to direct -

a) " The clesure, prohibition or regulation of any Industry, eperation or process: or
b) The stoppage or regulation of supply of electricity, water ar any other service

£,

Reglonal Officer,
Kaithal Region

3
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- Reglonal Office
T

d
wasw Haryana State Pollution Control Board,
ﬁi{l‘“"} SCO 161 - 7,162,163 SECOND FLOOR SECTOR 20, 1ISVT KATTIIAL

Email-hspebrokai@gmail.com
No. ISPCIIKAZOL (149 Regd. & Email Dated: 232.05.3013
Ta

M/s Hindustan Bhatia Company,
Village Chandlana, Dt Kalthal

Sub: Show Cause notlen for closure and revocation of CTO under section 31-A &
31/22 of Alr (Prevention and Control of Pollution) Act, 1981 and for

impositlon of ehvironmental compensatlen for non-compliance under Alr
1981

Whereas, Hon'bie Mationa| Green Tribunal (NGT), Order daved 237082023 Passeg n
Criginal Application No. 513/2023

Sandeep & Anr. Applicant(s) Versus Unian of India & Ors,
cted to jolnt Inspect BKO's by CPCB & far Inspection of the brick kiln aperator
i,

NGT order inspection of M/s Hindustan Bhatta Company, Village
mﬂlhﬂﬁil‘ﬂ. Distt Kalthal was carried out an 05.10.2023 by the team,

that unlt Is pat complying with

MOFCC, New Delhi e 1. The
Unlt not provided edequate
T a5 per guldslines for sampiing.

the provisions of
umit noi proviged
porthole as pee

adequate sampling facility
Quidelines,3, Th

Whereas, ';I'nu are alzo lishle to Pay the envirenmental compansation in terms of the
direction of tha Board issued vigw officer order no, No. HS
dated 22.12.2031 25 atspg

PLG/ 20217 2343-7380
sed by the Board ae Per methodology defined therein.
In view of that abeve,

YU are hereby directed 1o show cause withia 15 days, as 1o
¥ YOUr unit may not pe closed and elnctric Sugply

may nol be disconnected Ncluding
CBptive powere ynder section 31-A of Alr (Prevention ang Control of Pallutian) Act, 1981 for
fen-compliance of the Provisions of the sald acte,
In case you

| to comply with the deflclencies man
mentisnad stipulated time Period, It will ha
regard and accept the status as above, which witl warrang
(Preventian ang Contral
and under Sectian 23f22
revoked non- compliance of
- L .
th-.uthmndlng 2nything contained In By other Law, bt sublect to the Provisiansg
ef this Act, and 1a any directions that the Central Gavt,

may give in thase behall, 5 8garg
may, In the exercise of Its Power and perfarmance of its functions undar this Aet, sonpe oo,
direction In writing to 2ny person, officer or Autherity, and sueh Person, officer of BurtFmriy
shall be baund ta comply with such directions,
Explanatien: For the avoldance of doubts |t |g hereby deciared that the power g
Issue directions under this sectlon includes the POWer i direcy -

a) The dlosure, prohibition or Fegulation of any

industry, eperation OF progess: o
by The stoppage or regulation of supply of electricity, water or 2Ny other seryice

tivned above within the shoyve
¥ou have nething o S8y in thig
ackion unger Sectlon 31-4 gf &

LS P
Regianal Sifie)
Kaithal Heglnr'l_..

{f‘n -~
A



260

Reglonal Olfice

cwaz Haryana State Pollution Control Bnar:i;L
N SCO 161-T1', 162, 163 SECOND FLOOR SECTOR 20, ISVP KAITII
OIS S e nspcbroksi@gmail.com it 23 (g, 307 2
No. ISPCI/KALZOZY 190 Negd. & Emall Dated: 2 -4 L3
To
M/s Om Bricks Company,
Village Harsoln, Distt Kalthal
Sub

i Show cayse notlce

for closure and revocation of €70 under section 31-4 &

21122 of Alr (Prevention and Control of Pollutlon) Act, 1981 and for
Imposition ol environmental

compensatlion for non-compllance under Air
Act, 1981,

Whereas, Hon'bi Natianal Green Tribynal (NGT), Order dated 23/08/2023 passec i
Original Application Mo, 513

directed 1q jai
ate,

/2023 Sandeep & An, Applicant(s) Versus Union of India & Ore
Mt Inspect BKO's by CPCR & Hg

PCB for inspection of the brick kiln operator
Inco

mpliance of NGT order Inspection of
Distt Kaithal 0.3

Mfs Om Bricks Company, Village Harsgla
Was carred gut gp 11.10.2023 by the team,
Vhereas, inspected team |

ound that unit is not complying with the provisions aof
Intest notification d: 22.02.2022 |ssupd by MOFCE, New Delhi | o L. The unit Aot provides
dequa sampling factity en stack, 2 Unit not
guidelines, 3

captive
non-compliance af the

regard and accept the
(Prev

and under Section 2122 of Alr (Freye
revoked non- carmpli

of this Act, and to any
may, in the exercise of Its power and
direction In writing te any persan, officer or
shall be bound to comply with such directiane,

provided adequate parthole a§ per
~3: The Unit ngk Pravided ladder In platform a5 per guidelines for samphng,

Compensation in terms of 1y
Issued vide olficer order pp, No, HSPCR/ PLGS 2021/ 2347 2353
2.12.20711 as Asep

ssed by the Board as PEr methodolegy defined therein,
In view of that abave :
YOUr wnjt may not be closeqd and

elechrie supply may not be disconnected including
POwWers under section 31-A of Al (Prevention and Contral of Pollution) Act, 1987 fgr
provisions of the Said Acts,

status s tbove, which wil Warrant actio
entlon and Control gf Pellution) Ac

t, 1981 and against the
ntion & Contral af Paliutio
enthoned :Ieﬂ:ien:iles,in‘hg:

Fansible person

n) Act, 1981, should not pe

Pvations,

ance of above m

Notwithstanding anything contained in any other

directions that the Central Gowt,
performance of

Law, but subject (o the Provisions
may glve in thage behall, a Boare
ks Munctisns under {his Act, issye any
Autherity, and such Person, alficer of Biutharipy

Explanation: For the avoldance of doubts |

tls hereby declareq that the power 14
lssue directions under this section Includes the power to direct -

a) The closure, prohibition or regulation of any Industry,

operation o BrOCess: =
b) The stoppage or regulation of supply of lectricity,

Water or any other LervIcE

h—
Ruqlﬁﬁﬂiillc-u' r?h

Kaithal Fi.culﬁ?:

Utl'..f >
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Lty

SRR : Reglonal Offtee
pard
S Haryana State PulluHuHE:tfﬂl B !

WP KATTHAL
SCO 161 = ', 182, 163 SECOND FLOOR n 20, 113

Eﬂill.’l-ﬁ‘lﬁhl‘ﬂkn mall.com Dated: 25 lo. 22 23
E:.nsn[:mmmmr Iy Tegd. & Emall

M5 Jal Durga Bhatin Company,
Village Harsola, Disty Kaithal

gwantlon and
31=n of A";!I'E:le'l#lfﬂnml:ﬂfﬂl

d belng 2 nan-

Sub: Show cause notice for closura under section
Control of Pollution) Act, 1981 and for ":"“'1“9"5“1 an
compensation for non-compllance under Alr Ack
applicant,

2023 passed in
Whereas, Hon'ble National Green Tribunal (NGT), Order gac 13;?:?!: ol India & Ors,
Original Application No, 513/2023 Sandeep & Anr. Applicant(s) wrs:r'l Sh brick kiln operatof
directed to joint Inspect BKO's by CPCB & HSPCB for Inspection of I
el

village
i IIm compliance of NGT order IMPEHTE‘E:BWI;}IJ:L IS::E;& Bhatta Company, g
riola, Distt Kalthal was carrled out on 11.10 ;

Whereas, Inspected team found that unit ks not complying vith the ﬂmlmﬂ
latest notification dt 22.02.2022 Issued by MOFCC, New Dell Le 1. The untt B8 BUC0
adequate sampling facllity on stack. 2 Unit not provided edequate F“”"E“rg csady
guidelines.3, The Unit not provided platform as per guidelines far sampling. 4.
explred and unlt is non-applicant.

Whereas, are also flable to the environmental compensation In terms af the
direction of the ﬁrﬂ Issued vide ﬂ;; order no. No. HSPCB/ PLG/ 2021/ 2343-2330
dated 22,12.2021 as assessed by the Board as per methodaolagy defined thereln.

In view of that above, you are hereby directed to show cause within 15 days, as to
why your unit may not be closed and electric supply may not be disconnected including
captive powers under section 31«4 of Alr (Prevention and Control of Poltution) Act, 1981 for
non-compliance of the provisions of the said Acts and being a non-apphicant.

In case you fail to comply with tha deficiencles mentioned above within the above
mentioned stipulated time period, it will be presumed that you have nothing to say In this
regard and accept the status as above, which will warrant action under section 31-A of Air
(Prevention and Control of Pollution) Act, 1981 and agalnst the unit and responsible person.

#1-A Power to Give directions:

Motwithstanding anything contained In any other Law, but subject to the Provisions
of this Act, and to any directians that the Central Govt. may give in those behalf, a Board
may, In the exercize of s power and performance of Its functions under this Act, Issue any
direction In writing to any person, officer or Authority, and such person, officer of authority
shall be bound to comply with such directions.

Explanation; For the avoldance of doubls It Is hereby declared that the pawer to
lssue directions under this section Includes tha power to direct -

a) The closure, prohibition or regulation of any Industry, operation or process; or
b} The stoppage or regulation of supply of electricity, water or any ather service.
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